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cant (Pratap Rudra Dash) has filed this Original 

Application beu aggieved by the decision ofRespondent Nos. 4 and 5 iot to 

allow him to join the post of lprentices Permanent Way Supei-visoi' 

(Rs.4 500-7000!-) against a direct recruitm ent quota vacancy on rn eclical 

ground. The Oppoi Ic Pint ics inive also filed their eciniter to •'diich applicant 

has filed rejoinder. Ho tvu.. the applicant 0y filin a Misc.Application 

No.659105 has taye.d  before the Tribunal o allow him to withdraw the O.A.A. 

with a dii ection to Respondent No.1 to consideriiis appeal dated 8A.2005 fb 

offering him an alternative appointm cut in railway service with in a given time 

The applicant has also filed a cc;p of tln. letter dated 21.3.2005 issued by the 

Divisional Personnel 011icer, calling upon him to 

inmate his vibh: ness to be considered for appointment in an alter ati:e eb 

the Raila 	he isnt inedicallv fit to be appointed to lh pest ci 

Pern arient \Vay Supervisor. We have perused the said letter. Our not ice has 

also been th;invii to the representation dated a4.2005 made by the applicant to 

the 	ienerd i acer, Nci iL West era iOdiv'uv, Jamur. Raastteaa ihc 

another lette dated 18.4. i0U5 addi essed to the .Di isional Personnel Ofl.ice; 

Nodh \Ves.teni Railway, Bikaner and. letter dated 188.2005 addressed to the 

General Manager, North \V'stern Railway, Jaipur, seeking alternative 

appointment. 

Basing regard to the above facts and circurn stances of the case, 

we direct Respotident Non 1 and 3 to consider s.mpathetica!Iy the case of the 

appiLcaIt ha nio\idirai 	lilu: an alt einate ciiiplo\.iii eat in I 	ci 



Establishment Serial No.232/2000 dated 19.12.2000 and communicate their 

decision to the applicant by 31.01.2006. Liberty is also granted to the 

applicant to move the Tribunal in case he does riot get an alternative 

employment within the time stipulated above. 

With this, the O.A. is disposed of as withdrawn. No costs. 

Send copies of this order to Respondent Nos. I and 3 along 

with 	 II and 11.1 to the -TIVIA- 
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